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Setting up of a Crude Oil Conditioning
Plant in Assam

2739 SHRI Y. ESWARA RtCDDY:
Will the Minister of PETROLEUM AND
CHE1\,'ICALS be pleased to stare :

(a) whether a Crude Oil Conditioning
Plant is going to be set U;J ii, Assam;
and

(b) if so, the broad features thereof
and when it is expected to be commis-
sioned?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM Al"D
CHEMICALS (SHRI :,)!i-\H~"AWi\Z
KHAN): (3) and (b), A Crude Oil
Conditioning Plr.nt is being set up "I' Moran
at an estimated cost of Rs. :'.5 crores to
condition ONtlC crude for transportation
through pipeline. Its designed nominal
capacity will oe to condition crude at the
rate of 1.25 million tonnes per annum.
The project is expected !o be completed in
early 1973_

Over-bridge for Pedestrians at Ratangarh
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THE DEPUrY MINISn::< HI THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFf QURESHI): (a) to (c).
There is no proposal for construct ion of
an over bridge for the pedestrians in Ratan-
garh yard. However, there is a proposal
for the construction of an under-bridge in
place of the exrsting level crossing No. C/
191 in Ratangarh yard. The State Govern-
ment/local Municipal Authority have not
conveyed their acceptance to bear their
share of cost of the road under-bridge so
far. The matter now rests with tat: Ratan-
garh Municipal Authority.

Import of Kerosene from USSR and its
distrtbution to States-2741. SHRl S. M. BANERJbE: Will

the Minister of PETROLBUM AND
CHEMICALS be pleased to xtate :

(a) the total quantity of Kerosene oil
received from USSR to meet the shortage
in India;

(b) how this has been distributed to
the various States; and

(c) whether more kerosene: oil is ex-
pected to be imported from uS~R?

THE MfNISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRT ',H\liNAWAZ
KHAN): (a) to (c). Indian Oil Cor-
poration has entered into a contract with
Soviet suppliers for import of o ily 1 million
tonnes of Kerosene oil during 1974.

2740_ DR. KARNI SINGH: Will the Kerosene Oil quotas are intct-aiio based
Minister of RAILWAYS be pleased to on total availability of ' the product and no
state : separate allocation of imported product

alone is made.
(a) whether the Rajasthan Gcvernment

have since agreed to corr.ribute their
share for the construction .Jf an over-
bridge for pedestrians at Ratangarh;

Electrification of Harijan Basties in States

2742. SHRI S. M_ BANERJEE: Will
(b) if so, the progress made in this tbe Minister of IRRIGATIOl'J AND

regard; and POWER be pleased to state

(c) if not, what steps Government pro- (a) whether a Centrally sponsored spe-
pose to take to mitigate the sufferings of cial scheme for electrification of Harijan
the people? Basties, which was initiated in 1971 to




